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LPT

Jorhat, Sonari 
G oa lpara , B onga ingaon 
G o laghat, H aflong 
North Lakhim pur, T insukhia 
Lum dfng, H a ts inghm ari 
M argheritta , Hoja i 
Dhubri, D iphu 
Kokra jhar, N agaon 
Nazira, Tezpur,
G uw ahati (DD-II)

VLPT

D igbo i

TR AN SP O SE R

G uw ahati

LPT

B okagha t 
S ilchar (DD-II) 
D ib rugarh  (DDII)

2nd Transposer at Guwahati

Legend LRS Local Radio Station
NRS New Radio Station
RC - Relay Centre
CRS Community Radio Station
HPT High Power Transmitter
LPT Low Power Transmitter
VLPT Very Low Power Transmitter.

[T rans la tion ]

Post Offices in Village Panchayat

2570. S H R I R A JE S H  R A N JA N  A L IA S  P A PP U  
YADAV : W ill the  M in is te r of C O M M U N IC A TIO N S be 
pleased to state :

(a) the num ber of v illage panchaya ts in which Post 
Office facility  is ava ilab le  in Bihar;

(b) the tim e lim it fixed for p rovid ing such facilities 
to every v illage panchayat;

(c) the num ber of such village panchayat post offices 
where te legram  fac ility  is ava ilab le ;

(d) w hether the G overnm ent have form ula ted any 
schem e to p rov ide  te le g ra m  fa c ility  in every v illage  
panchayat Post O ffices of the State;

(e) if so, the deta ils  thereo f d is tfjc t-w ise;

(f) w h e th e r the G ove rnm en t p ropose  to p rov ide  
speed post service  in the main c ities of the State; and

(g) if so, the  deta ils  thereo f d istrict-w ise?

THE MINISTER OF CO M M UNICATIO NS (SHRI BENI 
P R A S A D  V A R M A ) : (a) T h e re  a te  8 2 5 4  v il la g e  
Panchayats in which Post Office fac ility  is available in
Bihar.

(b) There is no specific  Plan to p rov ide Post Office 
in each V illage P anchaya t. Post O ffices are  opened

progressive ly  under Annual Plan Schem es sub ject to 
fu lfilm ent of norms and ava ilab ility  of resources.

(c) There are 3394 Village P anchayat Post Offices 
where te legram  facility  is ava ilab le .

(d) No, Sir. There is no policy of the Departm ent to 
p rov ide  te leg raph  fa c ility  in eve ry  v illage  panchaya t 
Post Office of the State, as it is provided on the<basis 
of demand and justifica tion  of vo lum e of traffic.

(e) In view of above, not app licab le.

(f) The main cities of B ihar a lready covered under 
N a tio n a l S p e e d  P o s t N e tw o rk  a re  P a tn a , R anch i 
Jem shedpur and Dhanbad. Purnea, Katihar, Muzaffarpur. 
M unge r, B e g u s a ra i, D a rb h a n g a , Si w an ,- M o tih a ria  
Betiah, G iridih, Ara, Bhagalpur, Gaya & Bo*karo Steel 
City are c ities/Towns which are served under point-to- 
point Speed Post Network.

(g) Does not a rise -in  v iew  of (f) above.

[E ng lish ]

Contract for Export of Rice

2571. SHRI JAGAT VI'ft SINGH DRONA : Will the 
M jnister of FOOD be p leased to state ;

(a) w hether it is a fact the  Centre ’s nominee in the 
Board of D irectors ot the Food Corporation of India had 
com p la ined  about aw ard ing  of con tract fo r export of 
rice w ithout inviting tenders in 1995;


